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THE MINISTER OF PARLIA
MENTARY AFFAIRS AND LABOUR 
(SHRI RAVINDRA VARMA): (a)
A background paper on Wages, In
comes and Prices Policy for the Fifth 
Industrial Relations Conference held 
in New Delhi on 13-14 February 1978, 
which seems to havr been prepared 
in the context of the terms of re
ference of the Study Group set up 
under the Chairmanship of Shri S. 
Bhoothalingam, suggests that D.A. 
might be abolished to coincide with 
economic policies to stablize prices of 
bulk commodities which constitute 
the cost of living index. It has also 
been suggested that as an adjunct, if 
wage, revision is at all necessary, the 
neutralisation percentages to meet the 
price rise must be decided by Govern
ment. While suggesting abolition of 
the present bonus scheme, the paper 
wants an incentive payments scheme 
to be introduced wherever feasible.

(b) Government have taken note 
of the contents of the Paper.

(c) The Paper, after giving the 
backdrop against which a rational 
■wages, incomes and prices policy 
needs to be formulated, contains 
suggestions regarding minimum wages, 
machinery for wage revision, wage 
differentials, inflation and the erosion 
of real income, the DA system, bonus, 
income inequalities and an expepdi- 
ture policy.

Mini Steel Plants clreed

2153. DR. BAPU KALDATY: Will 
the Minister of STEEL AND MINES 
be pleased to state:

(a) whether it is a fact that a num
ber of Mini-Steel Plants are either clo
sed down or on way to be closed down 
in the country; and

(b) if so, their number and the 
places where they are located at pre
sent?

THE MINISTER OF STATE IN 
THE MINISTRY OF STEEL AND 
MINES (SHRI KARIA MUNDA):
(a) and (b). As on 1st January 
1978, out of a total number of 124 
mini steel plants commissioned, 94 
units were operating, as against 85 in 
October, 1977 and 87 in November
1977. The number of units closed as 
on 1st January 1978 was 30 as against 
43 in November 1977. The State- 
wise distribution of these 30 closed 
units is as under: —

H aryan a .......................................... 2

Rajasthan. • • . i

Uttar Pradesh . . . .  4

Bihar . . • . • x

Madhya Pradesh • . 3

Gujarat . . . . . 1

Maharashtra . . . 10

West Bengal . . . 8

T otal . . . 30
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Allotment of Plot to E. P. E. Organi
sation for Construction of Office

2156. SHRI MANOHAR LAL: Will 
the Minister of PARLIAMENTARY 
AFFAIRS AND LABOUR be pleased 
to state:

(a) whether thejMot allotted to the 
E.P.F. Organisation near Cor naught 
Place was cancelled which caused a 
loss of Rs. 3.5 lakhs to this Social Se
curity Department of the poor wor
kers;

(b) whether allotment of the plot 
was cancelled with the intention to 
allot the same to the Delhi Pradesh 
Congress Committee and he had assu
red in the last session of the Parlia
ment to inquire whether the allotment 
was cancelled to allot it to somebody 
else; and

(c) what is the progress in the mat
ter and how much time Government 
will take to allot the same plot or 
another plot to the Employees Provi
dent Funds Organisations?

THE MINISTER OF PARLIAMEN
TARY AFFAIRS AND LABOUR 
(SHRI RAVINDRA VARMA); (a)
E.P.F. authorities have reported that 
as a result of the cancellation of the 
plot ©Hotted to the E.P.F. Organisa
tion at Barakhamba Lane, the Or
ganisation has lost about Rs. 
4,06,000.00 as interest and other 
charges such as ground rent, expendi
ture on preparation of building plans 
by the Achitects and cost of demoli
tion of old Bangalows on the plot.

(b) The allotment made to the 
Employees Provident Fund Organisa
tion in Barakhamba Road area was

cancelled as, according to the recom
mendations of the New Delhi Re
development Advisory Committee, the 
area was to be developed in an inte
grated manner. It was decided to 
allot the entire area to the New Delhi 
Municipal Committee for develop
ment. It was not intended to be 
allotted to the Delhi Pradesh Con
gress Committee.

(c) Allotment of a suitable plot is 
being pursued with the Ministry of 
Works and Housing.
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